j 1 TEM NO. MMt A COURT NO. 2 SECTI ON X

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
I.A No..... of 2011 in

WRIT PETITION (CIVIL) NO(s). 197 OF 2011
VI VEK DUDEJA & ORS. Petitioner(s)
VERSUS

UNION OF I NDI A & ORS. Respondent ( s)
(For nodification)

Dat e: 20/ 06/ 2011 This Petition was nmentioned today.

CORAM :

HON BLE MR JUSTI CE P. SATHASI VAM

HON BLE MR JUSTI CE A K. PATNAI K

(Vacati on Bench)
For Applicant Ms. Anitha Shenoy, Adv. (Menti oned by)
For Petitioner(s) M. Vikas Mehta, Adv.
M. Balaji Srinivasan, Adv.

For Respondent (s) Ms. Asha CGopal an Nair, Adv.

Ms. Niranjana Singh , Adv.
M S Corporate Law G oup , Adv

UPON bei ng nmentioned the Court nmade the foll ow ng
ORDER

List I.A on 22nd June, 2011.

[ Madhu Bal a] [ Savita Sai nani ]
Sr. PA Court Master



